.
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Mr. Speaker: I do not make that
departure. We have no provision for
any supplementary in so far as Call-
ing Attention Notices are concerned.

But, I allow one question to the
sponsors. There is no other sponsor
standing up. Next question Shrt
Bagri.

Some Hon. Members: Not in the
House.

Shri H. P. Chatterjee: I may be
permitted to ask one question

REPORTED STATEMENTS MADE AT
DsakarTA BY SHRI G. D. SoNDHI
AND THE REACTIONS OF THE
INDONESIAN GOVERNMENT

Shri Indrajit Gupta: (Calcutta
South-West): Sir, under Rule 187,
I call the attention of the Minister of
Education to the following matler of
urgent public 1mportance and I re-
quest that he may make a statement
thereon:

Reported statements made  at
Djakarta by Shri G. D. Sondhi,
Vice-President of the Asian Games
Federation and the reactions ex-
pressed thereto by the Indonesian
Government.

Tha "finister of Education (Dr. K.
L. Shrimali): Sir, I beg to make the
following statement in regard to the
Cal] Attention Notice tabled by Sar-
vashri Iadrajit Gupta, S. M. Baner-
jee, Prabhat Kar and Daji on the
alleged anti-Indonesian statements
made by Shri G. D. Sondhi at
Dijakarta on 2Bth August, 1962.

The Government of India do not
have the official text of the state-
ments made by Shri G. D. Sondhi
However, the Government of India
wish to make it clear that Shri G. D.
Sondhi is not in Djakarta as India’s
official representative. Shri G. D.
Sondhi in his personal capacity hap-
pens to be a member of the Inter-
national Olympic Couneil, Senior
Vice-President of the Asian Games
Federation and one of the three re-
presentatives of the Indian Olympic

Public I'mportance

Association on the Asian Games Fed-
eration. All the expenses of Shri
G. D. Sondhi’s visit to Djakarta are
being borne by the Organising Com-
mittee of the Fourth Asian Games
and not by the Government of India
nor even by the Indian Olympic
Association. The wiews expressed by
Shri G. D. Sondhi are his personal
views,

It has all along been the declared
policy of the Government of India
not to interfere in the affairs of the
National Sports Federations. Such
Governmental intereference would
amount to violation of the Olympic
Charter.

The Government and the people of
India have all along had the friendliest
of relations with Indonesia and it shall
always be the endeavour of the Gov-
ernment of India to strengthen these
relations.

ri Indrajit Gupta: While the posi-
tion stated by the hon, Minister is
technically correct, may 1 know, in
view of the very bitter feelings which
unfortunately seems to have been
aroused extending to the extent of
demonstrations outside our embassy
at Jakarta, whether the Government
will make it clear that thev are dis-
owning not only their connection with
the status of Mr. G. D. Sondhi but
also the contents of the statement
in advocating the cause of Taiwan?

Dr. K. L. Shrimali: How can we
disown Mr. Sondhi? Mr, G. D. Sondhi
is an Indian pational

Shri Daji (Indore): We may not
disown him, but have we 'made it
clear to the Indonesian Government
that the Government of India does
not underwrite the views expressed
by Shri Sondhi?

Dr. K. L. Shrimali: I had made it
very clear in my statement that the
Government of India have no respon-
sibility for the views expressed by
Mr. Sondhi. Mr. G. D. Sondhi is
there in his individual capacity in
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the Asian Games and in the Olym-
pics. As I said, we do not interfere
in this work of the Federation.

Shri Daji: My question has not
been answered, Sir. My question
was whether we have made it clear
to the Indonesian Government that
we dissociate with the views of Shri
Sondhi.

Dr. K, L. Shrimali: This question
has been answered. Our Ambassador
in Indonesia has made it very clear,
and the Government of India hawve
also made it clear, and my state-
ment also makes it very clear.

snri 5. M. Banerjee (Kanpur): May
I take it from the statement of the
hon., Minister that if any Indian goes
abroad in connection with sports or
any other thing, he has the right to
say whatever he likes and he wil¥not
be pulled up for what he says?

Mr. Speaker: That is hypothetical.

Dr. K. L. Shrimali: The hon. Mem-
ber certainly should know that this
country enjoys freedom, and hon.
Members on the opposite side should
certainly know that we cannof just
do anything about the statements
which they make. Similarly, Shri
G. D. Sondhi has made a statement.
He has made it in his personal capa-
city.

Shri §. M. Banerjee: Sir, I raise a
point of order. To my question, the
hon. Minister says that hon. Members
also make some statements. He has
not cared to answer my question.
(Interruption).

Mr. Speaker: It was made clear in
his statement. Shri Hem Barua,

Shri Hem Barua (Gauhati): In view
of the fact that this incident has pick-
ed up a lot of misunderstanding, may
1 know whether the Government have
the official version of Shri Sondhi's
statement with them?

Military Posts in
in Ladakh

Dr. K. L. Shrimali: I have said in
my statement that we have not re-
ceived any official statement.

st sewER Wt (fae)
o g faar & 9 ow s
feafar sem g o€ 8, 9% =y o
T & fadw w=Y &1 q9em
AR FAT =Y |7 A F9AT awy Ao
Ffmr g ?

To Ho o WE! :  ITT
are # ow ¢ sfaer @ 2 wfea
TEF T qH WAH & ST T 3 w0
Faqeq At Jg faar 2

T (TTF) | AT EAHE AT
acs AT AT F1 3y fmrTar @ e
T NI FT Foiz I94 41 f2a1 #iT
T GG TW i FTqE AT & AT
o faard ?

Dr, K. L, Shrimali;: How can the
Government do anything like that?
The gentleman goes there as a rep-
resentative of the Olympics, and
makes a statement in his individual
capacity. How can the Government
curb the freedom of an individual?

Mr. Speaker: We shall proceed to-
the next item.

Shri P. C. Borooah
TOose—

(Sibsagar)

Mr. Speaker: I looked at that side,
but he did not stand.

Shri P. C. Borooah: 1 was waiting
for the other question to end.

Mr. Speaker: Sorry.

STATEMENT RE: CHINESE
MILITARY POSTS IN LADAKH

Mr. Speaker: About the subject re-
garding the establishment of 3Q new
posts in Ladakh, I made enquiries, and
I learnt that the Prime Minister was



